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SHRI S. B, CHAVAN: V¢ have 1o
naintain thar. ¢ Mr. Jaipal Reddy and
'thers vould like fo put on record that
-t did not mean that they were going to
.oncede this or that, if ye were also to
~ay  something, phis would only raise
some kind of a0 controversy again which.
in fact. we were pying to avoid. There-
‘ore, T would request all of you. I have
0 ObJECUOP to glvm time for consulta-
ton, whatever (ime js required for con-
sultation, Immediately. the consuitation
shoulg start. Thereafter, if there is an
inderstanding between (he Government
and the I:aders of the Opposition, it
could be lrought forwaid Ay the same
time. vou should not say that it does not
mean that vou would concede something.
This king of a thing ghould not be said.
Everybody should it together ang dis-
cuss jt with an open mind and try to
help the Governmen; for projecting a
correct jmage of the  country in  the
irternadionsl compmmiey,

" vt e et 0T Lo would  be
this. Kmdly do not raise all kinds of
issmes at this stage. Let ug discuss it
and if there is anv point on which some
information is required. the Government
wonld be verv hapoy to supply that in-
formation. At the same time, we are also
cqmllv jnteresteq in oett'ing the co-opera-
vion of the opposition in "ethng this
Bil} pasc2d.

THE DEPUTY “HATRM 4w The
matter ig over.

SHRY 4. G. SWELL (Meehalaya);
Madam. T wene 7 -ov omcthine (P
terruptions)

"THE-DEPUTY CHAIRMAN: That
matter i over, We willl not he taking
up the Patente (Amendmenrs) Bill, 1995,
ae noreed 10 hu the Onposition and the
Government. Whenever the (Government
brines it up and theve is an aercement.
wa will take it np Now we will take
un Papers Taid on the Table of  the
House.

SURT ASHNK MITRA (West Bengal):

Madam. T iust want to say...(Interrin-
tions) The Minister talkeq abount  our
image in the mrematlona] community

In fact, if thic Bill i passed, it would
lower our dignity.
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On tie Table 20§

THE DEPUTY CHAIRMAN: Bapers
to be laig on the Table of the MHonse,
thiderruptions)

SHRI N, SALIM  (West Bengal):
Madam, ¥ have to raise a point on the
List fo Business.

THE DEPUTY CHAIRMAN: You can
do it after the Paperg have been laid.

FAPERS LAID ON THE TABLE

I Reports and Accounts (1993-94) of
various Corporations ond refuted
papers

IL. .Reports snd Accounts (1993-94;  of
varjous Secientiffic institetions ond
related papers

THE MINISTER OF STATE IN  [HE
“RIME MINISTER'S NFFICE AND THE
MINISTER OF STATE IN THE DE-
PARTMENTS OF ATOMIC ENERGY
AND SPACE AND THE MINISTER OF

STATE IN THE MINISTRY OF
SCIENCE AND TECHNOLOGY (%4RI
BHUVNESH CHATURVED! Madam, T

lay on the Table: .

(1) A copy cach (in English :md Hmdl)
of the following paper:, utider  <ugb-
section- (1) o° section ~19A of ke
Companies Act, 1956

(i) ta) Twenty-seventy Annual Report
and Accounts of the Uranium Cor- *
poration of Indja Limited, Jadu-.

guda, (Bihar), for the vear 1993-
94, rogether with the  Auditors’

Rerort on the Accounts and  the
commentg of the Compiroller
and Auditor General of India
thereon.
th) Statement by Government  ac-
cepting the above Report. (Placed
in Librarv. See No. 1.1-6816/
94) .
(ii) (a) Fortieth Annual Report and

Accounte of the National Research
Develonment Cornoration New
Dethi. foe the vear 1993-94, toge-
ther with the Auditors” Report on
the Accounts and the comments of
the Comntroller and Auditor Gene-
ral of India thereon.
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(b} Review by Government on the
working of the above Corporation.
(Placed in Library, See No, LT-
6819/94) .,

(iii) (a) Annual Repor: and Accounts
of the Bharat Immunologicals and
Biological Corporation Limited,
Bulandghahr, for the year 1993-94,
together with the Auditors’ Reporg
on the Accounts and the comments
of the Comptroller and Auditor
General of India thereon,

(b) Statement by Government  ac-
cepting the above Report. (Placed
in Library, See No, LT-6817/94)

(iv) (a) Fifth Annual Reporg and
Accounts of the Indjan Vaccines
Corporation Limited, Gurgaon, for
the year 1993-94, together with the
Auditors’ Report on the Accounts
and the comments of the Com-
troller ang Auditor General of
India thereon,

(b) Statement by Governmen{  ac-
cepting the above Report, Placed
in Library, See No, LT-6815/94).

(v) (a) Annual Report and Accounts
of the Antrix Corporation Limi-
ted, Baagalore, for the year 1993-
94, together with the Auditorg’
Report on the Accounts and the
commenis of the Compiroller and
Auditor General of India thereon.

(b) Review by Government on the
working of the above Corporation,

(2) Statement (in Bnglish and Hindi)
giving reasons for the delay in laying

the papers mentioned at (1) (v) above.
(Matéd in  Eibrary. See No., LT
-6818]94)

M. A copy each (in  Bamglish and

Hindi) of the following papersi—

(i) (a) Annual! Report and Accounts
of the Saha Ynstitnt~ of Nuclear Phy-

sics, Calcuttn, for the vear 1993-94.
together  with the Andirors’ Reporl
on the Accounts.

[ RAJYA SABHA ]
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(b) Statement by Government accep-
ting the above Report.
(Placeq in Library.
-6813/94)

See No. LT

(ii)(a) Annual Report and Accounts
of the Atomic FEnergy FEducation Soc.
iely, Bombay. for the vyear 1993-94,
together with tic Auditors’ Report on
the Accounts.

(b) Statement by Government acc-
epting  the above Report.

(Placed in Library, See
-6814/94),

No. LT

{(iil)-\a) Annual report and  Ac-
counts of the Bose Imstitute, Calcutta,
for the year 1993-94, together with the
Audijtors’ Report on the Accounts.

(b) Statement by Government acc-
pting the above Report.

(Placed in Library, See No. LT-
-6802]95)
(iv) (a) Annual Report of the In-

dian Institute of Astrophysics Banga-
lore, for the year 1993-94.

(b) Annual Accounts of the Indian*
Institute of Astrophysics, Bangalore,
for the year 1993-94 and the Audit
Report thereon,

(c) Statement by Government accep-

timg the above Report.

(Piaced in Libtrary,
-6807/94)

See No. LT

(v) (a) Anmual Report of Sree Chit-
ra Tirunal Tnstitute for Medical Science
and Technology, Thiruvananthapuram,
for the year 1993-94.

(b) Anaual Accounts of Srec Chitra
Institute for medicai Science
Thirgvananthapuram,
Aundit

Tirunal
and Technology,
for the year 199394, and the
Rerort thereon.

(¢) Statement by Government accep-
ting the above Report. :

(Placed in
-6806/94)

Librury, See No, LT
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(vi} (s) Annual Report of Institate
of Physics, Bhubaneswar, ®or the year
1993-94.

(¢} Annual Accounts of the Institute
of Physics, Bhubaneswar, for the year
1993-94, and the Auditors’ Repoit
thereon.

(¢) Statement by Government accep-
ting the above Report.

(d) Statement giving reasons for the
deiay n laying the pagers mentioned

ag (¢ ang (b) above.
(Placed mn Library, Sec No. LT
~7093}35)

(vii) (a) Annual Report and Acc-
ountg of the Consultancy Development
Centre, New Delhi, for the year 1993-
94, togasther with the Auditors” Repou:
on the Accounts.

(b) Review by Government on the
working of the above Centre.
(Piaced in Library, Sev No,
-7097]95;

LT

{viif) {a) Annua] Report and Acc-
o:snfs of the National MST Radar Fac'-
lity, Chittoor, for the year 1993-94.
together with the Audito's’ Report on
the Accounts.

{b) Stutement by Government zoeep-
ting the above Report.
(Placed in Library.

-6811]94:

See No, LT

Ux) (a) Twentieth Annval Rescrt anld
Accounts of the Nationa! Remote Sen-
sing Agency, Hyderabad, for the year
19923-94, together with the  Aud'tors’
Renort on the Accounts.

(Y S'atearent by Government accep-

ting the above Report.
{ Piace! in Librarv,
-6810194)

See No, LT

() (a) Anpmin!l Repo:t and Accounts
of the Physical Research Ibhoratory.
Ahmedabad, fo- the year 199394, to-
geiner with the Auditors Report  on
the  Accounts.
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(b) Statement by Government accep-
ting the above Report.

(Placed in Library, See No. LT
-6812/94).
Report (1993-94) of the All India

Institute of Medical Sciences and rela-
ted papers.

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAM-
ILY WELFARE (DR. C. SILVERA}:
Madam, I Isly on the Table, under sec-
ton 19 of the All India Institute of
Medical Sciences Act, 1956, a copy cech
(in Elish and Hindi) of the following
papers:i—

(i) Thirty eighth Annua] Repoit of
the All India Inmstitute of Medical Sci-
ences, New Deslhi for the year 1993~
94. :

(i) Rewview by Government on the
working of the above Institute.
(Placed in Library, Seec No,
-6984/94)

LT

1. Report and Aécounts (1993-94) of the
Computer Maintenance Corporation
Limited, New Delhi and related pap-
TS,

I1..Report and Accounts (1993-94) of
the Semiconductor complex Limited,
Chandigarlh and relafted papers.

HL Report snd Accounts (1993-94) of
vorious Electrouics-based umits  and
related papers.

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI MATANG SINGH):
Madam, On behalf of (SHRI EDUARDO
FALFEIRO) I lay on the Table:—

A copy each (in English and Hindi?
of the fgllowing papers, under sub-section
(1) of section 619A of the Compaiies
Act, 1955:—

. 1) Fishtecath Annval Reror! nnd
Accounis o the Compuier Majnior-
ance Co poration Uimited, Naw De'hi



